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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 687 OF 2023 (PB)

IN THE MATTER OF :

“IN RE: AIR QUALITY INDEX IN VARIOUS
CITIES”

ACTION TAKEN REPORT ON BEHALF OF STATE OF
MADHYA PRADESH IN COMPLIANCE OF ORDER
DATED 22.11.2023

IT IS MOST RESPECTFULLY SUBMITTED HEREINUNDER :-

1. That the present original application is registered in suo-
moto exercise of powers on the basis of the Air Quality
Bulletins of CPCB posted on their website in respect of
Air Quality Index (AQI) for different cities from
20.10.2023 to 01.11.2023. The said reports show that
there are various cities where the air quality index has
dipped to “very poor” or even to “severe” stage, wherein
among the list of cities is Bhopal and Gwalior from the

State of Madhya Pradesh with alleged poor air quality.

2. That this Hon’ble Tribunal vide Order dated 22.11.2023

directed the States where the cities AQI has dipped to



severe, very poor and poor, to file an Action Taken Report.
That for the convenience of this Hon’ble Tribunal, the
relevant extract from the aforementioned order is

reproduced hereinbelow :

“The States are directed to disclose in their next
report the non-compliant cities for which the funds
have been received, the extent of the funds
received and the details of their utilization. The
States are also directed to ensure that the air
quality does not dip in the cities under
consideration any further but it shows a positive
trend of improvement. Let the report covering the
above aspects be filed within 2 days before the

next date of hearing.”

That in compliance of the aforementioned directions of
this Hon’ble Tribunal, the District Administrations of
Bhopal and Gwalior, has undertaken immediate
remedial actions to improve air quality in the city of
Bhopal and Gwalior respectively and details of funds
released under NCAP and the utilization of the same.

The detailed Action Taken Report in tabular form for the
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city of Bhopal and Gwalior is marked and annexed
herewith as Annexure R-1 (Colly.) and Annexure R-2

(Colly.) respectively.

It is further pertinent to note here that, in consonance of
the actions initiated by the District Administrations of
Bhopal and Gwalior the Air Quality Index (hereinafter
referred as “AQI”) of both the cities have been on
downfall, as the AQI has improved for both the cities. A
copy of daily AQI of Bhopal and Gwalior from 01.11.2023
to 03.12.2023 is marked and annexed herewith as

Annexure R-3.

It is stated that the primary cause of Air Pollution in the
city of Bhopal is the construction works being carried out
by the State Government as well Private
Contractors/Builders and the Bhopal Municipal
Corporation has further issued directions to various
contractors working within the Bhopal to spray water
and mist to ensure that dust particulates do not rise and
cause air pollution. A copy of compilation letters issued
by Bhopal Municipal Corporation is marked and annexed

herewith as Annexure R-4.
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6. That the District Administration of Bhopal has
constituted a committee vide order dated 23.11.2023 to
monitor PUC of motor vehicle and numerous checkpoints
have been located in all the major areas in the city of
Bhopal. A copy of Order dated 23.11.2023 is marked and

annexed herewith as Annexure R-5

7. An affidavit is support is filed herewith.

Date: 04.12.2023
Place: Bhopal

-

Through Counsel
Prashant M. Harne
Standing Counsel

State of Madhya Pradesh
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BEFORE THE HON’BLE NAT|ONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 687 OF 2023 (PB)

FFHE MATTER OF :

“IN RE: AIR QUALITY INDEX IN VARIOUS CITIES”

AFFIDAVIT

, Himanshu Singh s/o Shri A.D. Singh Joint Director and Officer-in-
Charge, office at, Directorate of Urban Development and Administration,
Shivaji Nagar, Bhopal (M.P.) do hereby solemnly affirm on oath as under:

1. That | am Officer in Charge for State of Madhya Pradesh in the
present matter, and am fully conversant with the facts of the case
and hence competent to swear on this affidavit.

2. That | am filing a Action Taken Report in the aforementioned
matter before the Hon'ble Tribunal the contents of which are true
and correct and no material fact is suppressed or concealed.

3. That the contents of the Action Taken Report are true and correct

and no material fact is concealed or suppressed.

m . =
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ab e-nafhed 2eponent do hereby verify that the contents of the
% avnt boVe Ste true and correct.

nly Slgned a

verified on this ___ Day of 4 l 12 | 22 2023 at Bhopal (MP)
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Annexure R-1 (C;Il?};I.F

Action Taken Report against the order issued for the
O.A. No. 687/2023 by the Hon’ble National Green
Tribunal Principal Bench, New Delhi

BHOPAL MUNICIPAL CORPORATION
BHOPAL, (M.P.)


Gaurvanvit Jain
Annexure R-1 (Colly.)
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Bhopal Municipal Corporation have taken uncountable Initiatives/Measures to improve the overall Air
Quality of Bhopal under National Clean Air Program (NCAP).

Status of Grant Received under XV-FC (NCAP)

Total Fund Total Fund Total Fund
Received Utilized Utilization (%)

173.8 Crores 165.2 Crores 95 %
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Year wise Fund Utilization details under 15th- Finance Commission (NCAP) : for improving the Air Quality (BHOPAL

F F F
Financial u nd . .u.nd . u nd. List of the Activities undertaken with the allotted fund to improve the Air Quality
S.No. Received (in utilized Utilization
Year ) of Bhopal
Cr.) (inCr.) (%)
+ Bioremediation of Waste at Dumpsite.
+ Construction of temporary waste storage cell at Adampur.
+ 1000 TPD MSW Processing facility (Compost & RDF facility at Adampur
Chhawni).
+ Installation of Construction and demolition waste processing plant (100
TPD capacity).
+ Procurement of 150 no. CNG powered vehicles for door -to-door waste
o | (221020' 88 Cr. 88 Cr. 100 % collection.
) + Construction of Footpath, Pavements Works & Paver blocks for controlling

road dust.

Construction of 85 Water Fountains in Bhopal City for controlling road dust.
+ Development of Green Cover, New Plantations & Vertical Gardens, and
regular maintenance of old plantations.

End to End Pavement of Roads.

Awareness through Hoardings /Brandings and deployment of NGO's
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+ Construction of 6 C&D wastes Collection Centres.

+ Installation of 500 KG/hr animal Carcass Plant at Adampur Chhhawni to
disposed dead animal.

+ Procurement and distribution of 10,000 Home Composting Bins.in all zone

FY (2021- 44Cr.+7.35 of BMC.
22) (Incentives) >1.35Cr. Ut + Development of Green Cover, New Plantations & Vertical Gardens, and

regular maintenance of old plantations

+ Construction of Footpath, Pavements Works & Paver blocks for controlling
road dust.

+ BRTS Restoration

Installation of Ultramodern Garbage Transfer Station.
End to End pavement of Road.
+ Creation of New Gardens and regular maintenance of old Plantations.

# +

FY (2022-

23) 34.5Cr. 25.88 Cr. 75 %

**Note: BMC hasreceived incentive grant of Rs. 7.35 Cr. in FY 2021-22 against the air quality improvement in FY
2020-21
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Annual Action Plan Approved for FY 2023 -24

Rs. 36 Cr grant under XV-FC for Improvement of Air Quality (Bhopal)- GRANT AWAITED

Annual Action Plan for FY 2023-24

Rs. 36 Cr grant under XV-FC for Improvement of Air Quality (Bhopal)

= - e Fund Required
S. No. Thematic Area / Components Action Code Activity
(in crores)
1 RD 1.2 End-to-end paving of roads along with black-topping and 5
5 maintaining potholes free roads
3 Road Dust and Cf’"“"“‘”""‘ & S Greening of traffic corridors, open areas, gardens, 1
Demolition =3 community places, schools and housing societies
3 RD2.2. Urban Greening with vertical garden 2
Introduction of new electric buses (with proper
infrastructure facilities such as charging stations) and
4 VEG6.2 CNG buses for public transport which will reduce plying )
Vehicles of private vehicles on road and help 1o curb tail-pipe
emissions. (CNG Door to Door vehicle)
= VES.A Phase out old vehicles and vehicle scrappage policy 1
= (Automated Testing Stations)
Waste and Biomass - Dumping 8B2 Regular collection, segregation and scientific disposal of 20
- and Burning . waste
Total Required Fund (FY 2023-24) 36 Crore

Commissioner

Bhopal Municipal gerepggtion B

mﬁw;.:ﬂm

**Note: Annual Action Plan approved for FY 2023-24, however the Grant is yet to be received >
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Photographic Evidence’s of some of the Notable Efforts undertaken by Bhopal Municipal Corporation to improve the

Air Quality

B. Procurement of 150 CNG Vehicles for Door- to Door Collection of waste
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C. Installation of Animal Carcass Plant (500 KG/hr capacity) at Adampur Chhhawni to disposed dead bodies of animal.

Before Remediation After Remediation

D. Bioremediation & Scientific Closure at Bhanpur Dumpsite: This initiative helped to Reclaim 21.03 acres of Land area.
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G. Installation of BIO-CNG Planthaving (400 TPD) capacity at Adampur. This Bio-CNG plant for wet waste is an innovative facility
designed to convert biodegradable waste materials such as food waste, agricultural waste, and sewage sludge into a clean,

renewable Energy source. )
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H. National Thermal Power Corporation (NTPC) is going to set up a plant with a capacity 400 TPD, in BHOPAL to produce
green coal or torrefied charcoal from Dry waste.
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Emission Inventory and Source Apportionment Study of Bhopal City in Madhya Pradesh

This report is the outcome of the project “Emission Inventory and Source Apportionment Study of Bhopal City in Madhya Pradesh”
sponsored by Madhya Pradesh Pollution Control Board (MPPCB), Bhopal.

The study has been completed by MANIT, Bhopal and have submitted the DRAFT Report mentioning the identified sources as the major
contributor to the Air Pollution in Bhopal.

Emission Inventory and Source Apportionment
Study of Bhopal City in Madhya Pradesh
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After passing the order by Hon’ble NGT on 03.11.2023, following are the remedial actions immediately taken by
BHOPAL MUNICIPAL CORPORATION to combat with rising Air Pollution in Bhopal City.

Weekly Action Taken Report for Air Quality Improvement in Bhopal

Week Date Immediate Actions/Measures taken by Bhopal Municipal Corporation to tackle with Air
Pollution

+ Bhopal Municipal Corporation has organized internal meeting to take necessary steps with immediate
effects for improvement of air quality in the city.

+ Separateteams have been deployed (Zones and Ward Wise) to closely monitor the open dumping and
burning of Garbage/ biomass and enforce strict penalties/spot fines for any reported violation under
SWM rules and C & D rules.

+ Regular monitoring conducted by Nagar Nigam Staff in their Wards/Zones to ensure that NO
burning of biomass/waste incident should take place.

+ There is 04 No.s of Mechanized Sweeping Machines runs tirelessly across the city, each machines

L by A £ sweeps around 50 km of road per day.

Week 1 & Week 2 15 Nov 2023

+ There is total 08 Water Sprinkler/Foggers (04-Truck mounted and 04 Tractor mounted) runs
across the city, where each sprinkler sprinkled around 40 km of road per day.

+ Joint Inspection conducted by officials of Nagar Nigam and Pollution Control Board on 07/11/2023 to
identify sources/reason of sudden rising of AQl level of the city.

+ Regular monitoringisalsobeingdone on 21 identified hotspots to check continuous operations of
water sprinklers, cleaning of roads and other possible measures to tackle with air pollution.

+ Dedicated water tankers have been deployed for sprinkling of water on high dust generating areas.
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Nagar Nigam, Bhopal always ensures efficient door to door garbage collection, segregation, and
proper disposal of waste.

On next day of Diwali, nearly 200 Tons volume of Garbage Waste Collected and disposed at
Authorized Hazardous Waste Management facility empaneled by Bhopal Municipal Corporation
named HAZARGO INDUSTRIES located at Pithampur.

Nagar Nigam, Bhopal has issued Spot Fines/Challans against burning of Waste /biomass incident
and against the restaurants or food outlets around the city whohave been using wood /coal -based
tandoor for food preparation (1st Nov 2023 to 15t Nov 2023):

Total No. Challan issued- 60

Penalties Imposed- Rs. 17,800 /-

An inspection was conducted on 03 Nov, 11 Nov 2023 & 30 Nov’23 and found that 11 food outlet
are switched from Tandoor/Bhatti to Clean fuel (LPG).

Nagar Nigam has also imposed restriction on storage of C&D material along the road and ensures
the collected C&D waste transported to appropriate sites for disposal or further processing.

Total 111 no.s of notices were issued for revocation of building permission due tonot covering the
construction sites with green net. Asaresult, 20 sites are now covered with Green Net and Notices
are again issued to remaining 91 Construction sites for immediately do the compliance.

Challan/Penalties alsoimposed against reported violations under (C & D waste category) from (1st
Nov 2023 to 15t Nov 2023):

Total No. of Challan issued: 85

Penalty imposed- Rs. 69000/-
Encouraged use of Public Transport and Carpooling during Diwali week to reduce the vehicular emission
and ease traffic congestion.

Nagar Nigam also ensures regular monitoring of the fitness of the BCLL buses and so that vehicles
meet the required emission norms thereby reducingthe harmful pollutants released into the air.

Nagar Nigam have organized Public Awareness Drive/Campaign having a Title “Swachh Diwali -
Shubh Diwali” with an aim to educate the citizens of Bhopal about Air Pollution and encouraged
them to celebrate Clean and Pollution Free Diwali.

14
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Weekly Action Taken Report for Air Quality Improvement in Bhopal

Week Date Immediate Actions/Measures taken by Bhopal Municipal Corporation to tackle with Air
Pollution

+ Regular monitoring conducted by Nagar Nigam Staffin their Wards/Zones to ensure that NO burning
of biomass/waste incident should take place.

+ There is 04 No.s of Mechanized Sweeping Machines runs tirelessly across the city, earlier each
machines sweeps around 50 km of road per day, the frequency of each Sweeping Machines has now
increased to 60 Km per day. Now, the total length of the road sweep approx. 240 km per day. And
regular day and night manual sweeping is also being done to clean the roads.

+ Thereis total 08 Water Sprinkler/Foggers (04-Truck mounted and 04 Tractor mounted) runs across the city,
where each sprinkler sprinkled around 40 km of road per day, the frequency of each Water Sprinkler has
increased to around 55 Km per day. Now, the total length of the road being sprinkled around 440 km per

day.
16t Nov 2023
Week 3 & Week 4 to 30t Nov + Regular monitoring is also being done on 21 identified hotspots to check continuous operations of
2023 water sprinklers, cleaning of roads and other possible measures to tackle with air pollution.

+ Dedicated water tankers have been deployed for sprinkling of water on high dust generating areas.

+ Notices were issued to Public Works Department (Kolar Road Project & Bridge Division), Metro
Rail Corporation to take necessary measures to control the road dust with immediate effects.

+ Nagar Nigam, Bhopal hasissued Spot Fines/Challans against burning of Waste /biomass incident and
against the restaurantsor food outlets around the city who have beenusing wood /coal -based tandoor
for food preparation incidents (16th Nov 2023 to 30t Nov 2023):
Total No. Challan issued- 21
Penalties Imposed- Rs. 20,700 /-

O 15
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Total 15 No.s of Court Challan have also been imposed between 1st Nov to 30th Nov. against the
Restaurant /Food Outlet owners who have been usingwood /coal-based tandoor for food preparation.

Nagar Nigam has also imposed restriction on storage of C&D material along the road and ensures the
collected C&D waste transported to appropriate sites for disposal or further processing.

Challan/Penalties also imposed against reported violations under (C & D waste category) from (16t
Nov 2023 to 30t Nov 2023):

Total No. of Challan issued: 59

Penalty imposed- Rs. 54,100/-

Net Volume of C&D waste collected and transported to Processing facility (from 1st Nov 2023 to 30th
Nov'23) is 2595.81 MT.

The Divisional Commissioner, Bhopal presided over a meeting on 20 Nov 2023 with district collector,
Municipal Commissionerand Officials of Pollution Control Board to review the measures/actions taken
by concerned department for controlling the sudden rise in the Air Pollution.

The Bhopal Collector convened an urgent meeting on 21st Nov'23 with the members of Petrol Pump
Association and instructed all the petrol pump owners to maintain a PUC checking outlet at their fuel
stations.

Bhopal Collector himself Inspected the arrangement of PUC Testing Centre around the city on 22nd
Nov'23. He alsodirected the Police, Administration, Municipal officials and MP Pollution Control Board
(MPPCB) officials to check the Pollution level of the vehicles and Ifthe vehicles are not having the PUC
certificate, then a challan/Penalties upto 5000/- will be imposed on them.

16
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Manisha Markat Road, Char Imli, ¥Yqrer
462016, MP, W1
* | Lat 23.211089, Long 77.425875
11/07/2023 12:52 PM GMT+05:30
ANme : Captured by GPS Map Camera
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Joint Inspection conducted by officials of Nagar Nigam and Pollution Control Board on 07/11/2023 to identif
sources/reason of sudden rising of AQI level of the city.
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There are 04 No.s of Mechanized Road Sweeping Machines tirelessly working dayand night to make the streets clean. This not only beautifies
our city but also curbs the dispersion of harmful road dust particles, significantly improving the air quality.

Earlier each machines sweeps around 50 km of road per day, but after passing the order by Hon’ble NGT dated 03.11.2023, the frequency of
each Sweeping Machines has increased to 60 Km per day. Now, the total length of the road sweep approx. 240 km per day.
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1st & 2"d Week Water Fogging Activities

EJ o map Comara

Bhopal, Madhya Pradesh, India
20, Alrport Rd, Data Colony, Lalghati, Bhopal, Madhyns Pradesh
402030, India
» P } ot 3 e . s Lat 23.208777"
~ P - Long 77308502 b - Sng Long 7736730t
Google Q d O7/11/23 10:27 AM GMT «056:30 10/11/23 1040 AM GMT +08:30
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3rd & 4t Week Water Fogging Activities
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GPS Map Camera
Bhopal, Madhya Pradesh, India
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Thereis total 08 Water Sprinkler/Foggers (04-Truck mounted and 04 Tractor mounted) runs across the city, where each sprinkler sprinkled
around 40 km of road per day. After passing the order by Hon’ble NGT dated 03.11.2023, the frequency of each Water Sprinkler has increased
to around 55 Km per day. Now, the total length of the road being sprinkled around 440 km per day.
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There are 110 fountains have already constructed across the city runs daily, helpful to suppress the road dust
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Notices issued to PWD (Kolar Road Project & Bridge Division) on 23 Nov 2023 to take appropriate measure to control

Air Pollution

24



1036

31

!
;
:
:
:

nh&:aw l:’ e

wure, MS—‘EZ/[J_/M

i

mmwww
wE=
mm“

Notice issued to Metro Rail Corporation, Bhopal on 23 Nov 2023 to take appropriate measure to control Air Pollution
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Efficiently day to day Waste Collection after Festival (Press Release dated 13 Nov 2023)
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Some random Challan receipt for Imposing Penalties/Spot Fines against the violation of Burning of Waste/Garbage

(from 1%t Nov to 15 Nov)

| Primt

AAXKIS B.A I
Py g

BHOPAL MUNICIPAL CORPORATION
Zmct Floor AW‘II(]' l"‘(al."")“'

ESticogoan
Mobille 992 "()“() SO
DODate: 2023-117-04 THhrme: 11T a6 29
SALE
MID OB 7IA220BG340008 Yl(ﬁ BOBRT1I2105
K >: 1 o1c NC: 10877
Y- s(ns 384220651
L )
R, S5 ., 000.00
>
PAYM_NTR-C-IPT
Naarme TIT college
Filmne 1y;)<- 1 POt Fine
S Ty e Eswary 3 VWVinmtes
e Ty e Shevgarenganticorn/Ciollenc: ll()l\/l-)c’ wverry
N>

o>
T L= ()ll"( «>
2311 ()—’I()(i‘1();’(!:\;’('-!;()4() 1215 7

g o O Vo) = P Y

| Primt |

| Print |

BHOPALMUNICIPALCORPORATION
Znd FloorAWing IsbtCampus

Bhopal
Mobile 7225870591
Date: 2023-11-09 Time: 14:48:12
SALE
PAIDBY: CASH
BASEAMOUNT: R=.500.00
SIGNATURFENOTREQUIRED
Sudama
VERSIONV-2.0.0
PAYMENTRECEIPT
Name Sudama

Fine Type SpotFine
Finec Sub #yp(: Burming vwaste
spotFine Type Segregation/Collection/Delivery

Violation

Zone

Waard G
Address Gura mandirroed
Txnicd 231109091811 754E040120022

T Rayzorpcay

| Print |

Date- 04 Nov 2023

Print |
BHOPAL MUNICIPAL CORPORATION
Z2nd FloorAWing isbtCampus

Bhopal
Mobile 9826357078
Date: 2023-11-10 Time:08:47:48
SALE
PAIDBY: CASH
BASEAMOUNT: Rs.500.00
SIGNATURENOTREOQOUIRED
KVASUDEV SINGH
VERSIONV-2.0.0
PAYMENTRECEIPT
Name KVASUDEVSINGH

Fine Type
Fine Sub “%"ype

SpotFine
Burming Waste

spotFine Type Segregation/Collection/Delivery

Violation
Zone 14
Ward G0
Address HIGGE YOGANTAR
Txnild 231110031 748128E160074172

dRazorpay

Date- 09 Nov 2023

| Print ||

Print

AXIS BAMNK
)y 3N

BHOPALMUNICIPAL CORPORATION
BHOPALMUNCIFAL CORPORATION ZONE S
H.oca ProamVilaAbDhiruchl Parisar
Bhopal
Mobille 79U 7196915

SALE
MID:O373220281901485 TID: 44576710
BATCHNO: 9 INVOICE NO: 000129
AUTHCODLE: 106631 N: 3315202408206
FPAID B Y
BASEAMOUNT: R=.500.00
PT AT LCQTLITIZTILLD
khuk,b..utk

Date: 2023-11-11 TIme:07:02:36

ECEIPT

Name rambabu
Fine Iypo SpotFine
Fine SSub 1_"_yp(‘ Burming WwWaate
spotFine Typoe Saegrogation/Collection/Dealivary

Violation
Zone e
Wiaard 31

Address

Ay ur Parkllnk rode na. 1
xnilct

2° 51111()1 I235934E180085013

ARy = rpopcry”

Print

Date- 10 Nov 2023

Date- 11 Nov 2023 —->
\
m‘-( h\alﬁ

gngdﬂ
J— l'm\!

29
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Some random Challan receipt for Imposing Penalties/Spot Fines against the violation of Burning of Waste/Garbage

(from 16" Nov to 30" Nov)

| Print |
BHOPALMUNICIPALCORPORATION
2nd FloorAWing lsbtCampus
Bhops:
Mobile 9340920625

Date: 2023-11-18 Time:12:37:38

SALE
PAIDBY: CASH
BASEAMOUNT: R=.1,000.00
SIGNATURENOTREOQUIRED
vinod
VERSIONV-2.0.0
PAYMENTRECEIFPT
Name vinod

Fine Type SpotFine
Finc Sub'!‘rypc Burning Wastoe
apotiFinec Typoc Scgregation/Collection/Dealivery

| Print |

AXIS BAMNK
)y A

BHOPAL MUNICIPAL CORPFPORATION

2Nnd FloorAVVINng st Campus
Bhopal
Dato: 202311221 Ty : V7 :27:37
TID: 89371215
INVOICE NO: 11194
RIRN: 3320067906032
I
R=.500.00

MID:O37322036340008

BATCH NGO 1

AT HCODE

FAID B3y

BASEAMOUNT:
NICiIN S

sunilbalmik
SpotFine

Naarmes
Fine Type

Vic;lutic)r} Fine subh Type ESuarmin VVaste

ZC)-I\C E_) “pot l_ltu-T{;u~ ."‘.«~(||¢~(;:|H(n|/C¢)II(~(:II(NI/\/|¢~|IIV!:~Iy
mg?caa ban an2; Zone o ??’
Txnid 231118070738284E160100557 e s P .. -
T it 2311211157369 12E010087456

| Print | [ Print ||

Date- 18 Nov 2023 Date- 21 Nov 2023
Print | [ |

BHOPAL MUNICIPAL CORPORATION
2nNnd FloorAvVWIing lsbtCampus
Bhopaal
Mobile 9827079261

SALE

Date: 2023-11-23 TIme: 12:06:02
PAID BY CASH
BASEAMOUNT: R=.5,000.00
SICGNATURIENOTRIZOQOUIIRIZID
gyansingh
VERSIONV-2.0.0
PAYMENTRECEIPT

Name gyansingh

Fine Type SpotFine
Finoec Sub _lryp(: Burming vwastoe
spotFine Type SegregatiornvCollectionvDellvery
Violation

—Oonoc 16
VWaard a5
Addrcas 7agovindpura industrialarca
Bhopal

Txmicd 231123063601 736050075059

TRy =Oorpopcry”

| Print

BHOPALMUNICIPALCORPFPORATION
Z2nd FloorAWing IsbtCampus

Bhopal
MobDlle 99814206588
Date: 2023-11-24 Time:11:33:05
SALE
PAIDBY: CASH
BASEAMOUNT: Rs.3,000.00

SIGNATURENOTREOQUIRED
gitashadana
VERSIONV-2.0.0
PAYMENTRECEIPT

gitashadana
Fine Type SpotFine
Fine Sub Type Burning Wiaste
spotFine T))'/pe Segregation/Collection/Dellvery
V'OlCl(lOl'!

Nameaeoe

Zone

Ward 48
Address Cc-98 shapura
Txnid Z23T1124060305080E06007 7537

T Raz=orpcay

| Print |

Date- 23 Nov 2023

Date- 24 Nov 2023

N,
V
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News Release for Imposing the Spot Fine against the violation of Burning of Waste and Restaurant Owners for using
Coal/Wood based Tandoor or Bhatti
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Pictures of Nagar Nigam Officials for Imposing Penalties on Food Outlets against Burning of Coal based Tandoor

/Bhattis’s
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Day to Day efficiently Collection of C&D Waste
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Day to Day Collection, Transportation & Processing of C&D Waste
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Some random Challan receipt for Imposing Penalties/Spot Fines against the violation of C&D Waste

(from 1%t Nov to 15 Nov)

Print |

AXIS B.A I KK
I

BHOPAL MUNICIFPAL CORPORATION
Commiinionor Municipal Corporation iihopal Zonao 15
2Z2nad Floor /\Wl'\()l'-t)\(-. Lapl =1 L

Bhop
Mobille D2y 1 aoos1
ODate: 2023-11-03 Tihme: 15:38: 06
SALE
NMID: ()'57'!;’;’() 3154016564 1D 41570231

ESATCH NC
AL T 1o ()l)l
PAID BY:
BASE AMOUNT:
BICINATURIEINOT IRIEEOUITIIRILID
'.ul.ukrn.ukl NEookhdrfraboank
FLEZICON V-2 . 0.0
PAYMENTR‘C‘IPT

e
INNVOICE NO: 000065
N:DJBO7S27300162
[
LO00.00

TOI2O006

R=.

Narme
Firne Ty
= lnv"‘.uh Vypn

Pankoa ) dwescti

Shpot Fine

Construction and Daoamaolition

ante Deaellvery

Soegrogation/cCollaction/iDoalivaerry

WViolation

ZoOmno 21

VWaara 32

Adcicirenn
Toxemlct

mpot Fine Typo

It rmilan cquaamnt
Z3MTTOBXT00B055050 TT00B5273

IRy = r <y y”

Prine |

Bhopal
Moblle9 713248411
Date: 2023-11-04 Time: 13:49:54
SALE
PAIDBY: CASH
BASEAMOUNT: R=.2.,000.00
SICGNATURENOTREOQUIRIID
Kamal
VERSIONV-2.0.0
PAYMENTRECEIFPT
Namc kKamal

spotFine Type

Violation
Zone
Ward 45
Address e3/242 area colon
Txnid Z231104081953836E02011359

Print |
BHOPAL MUNICIPAL CORPORATION
Znd FloorAWing Isbt Campus

SpotFine

Construction and Demolition
Waste: Derliverry
Segregationv/Collectionv/bDellvery

Fine Type
Fine Sub Type

I Raz=orpcay

| Print |

Date- 03 Nov 2023

| Print

AXIS BAANNK
)y A

BHOPAL MULINICIIFPAL CORPOIRATION
ZNnd FloorAvwWing isbtCampus

Chopal
MoOobDlle D803304584
Date: 2023-117-08 Thrme: 13:35:31
SALE

MID: O3 7322036340008 THD: 80371215
EBATCHM NGO Y INVWVOICE NO: 10967
ALITIH1CCCODE =R~ 3N 200525205

PAID BY:

BASE AMOUNT
/ e COT R ICOUITTIR .

(_).(.Ad.nvo")((jpuklv_lt_l

Dhasaassociates
SpotFinae
CConmtruction and Darmuoliticon

Name
Fine Type
Fino SSual Typa

Date- 04 Nov 2023

Print |

BEHOPALMUNICIPALCORPORATION
2nd FloorAWinglilsbtCampus

EBhopal
Mobile 7987093582
SALE

Date: 2023-11-11 Time: 12:09:00

PAID BY: CASH

BASEAMOUNT: Rs.5,000.00

SIGNATURENOTREQUIRED
indarhimthani
VERSIONWV-2.0.0

PAYMENT RECEIPT

indar himthani

SpotFine

Construction and Demolition

Wasie Delivery

Segregation/Collection/Delivery

Name
FineType
FineSub Type

spotFine Type

ante: Delivery Violation

spotFine Type Segregatiorn/Collectiorn/Dellvery Zone 1

Vic )lnllt':n Nard =

e 3] Address ba iragarh

Address tnagarkamianehru school Txnid 231111063859569E090108681
Txmila =231 IOHOJ OSAO7I12E092643310690

IRy = r <y dRazorpay
[ Print [ Print 1
—

Date- 08 Nov 2023

Date- 11 Nov 2023

35
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Some random Challan receipt for Imposing Penalties/Spot Fines against the violation of C&D Waste

(from 16" Nov to 30" Nov)

[ Print |
BHOPAL MUNICIPALCORPORATION
2nd FloorAWing lsbtCampus

Bhopal
Moblle 9826725535

Date: 2023-11-20 TIMme: 16:28:27

SALE
PAIDBY: CASH
BASEAMOUNT: Rs.1,000.00

SIGNATURENOTREQUIRED
aradhna

VERSIONV-2.0.0

PAYMENTRECEIPT
Name aradhna
Fine Type SpotFine
Fine Sub Type Construction and Demolition
Waste Delivery
Segregation/Collection/Delivery
Vlolatlog

1

spotFine Type

Print |
BHOPALMUNICIPALCORPORATION

2nd FloorAWing isbtCampus
Bhopal
Mobile 9827318219
Date: 2023-11-22 Time:14:38:38
SALE

PAIDBY: CASH
BASEAMOUNT: Rs.4,000.00
SIGNATURENOTREQUIRED
narendr pandit
VERSIONV-2.0.0
PAYMENTRECEIPT
Name narendr pandit
Fine Type SpotFine
Fine Sub Type Construction and Demaolition

Waste Delivery
Segregation/Collection/Delivery
Violation

spotFine Type

Zone Zone
vward 40 Ward 1
Address e/18 shiva Alnd Address abbas nagar
Txnld 2311201058263 78E 180 Txnld 231122090837443E090092450
| Print || Print |
Date- 20 Nov 2023 Date- 22 Nov 2023
Frint | Print
o a rnn
I‘ XIS B NI BHOPAL MUNICIPAL CORPORATION
2nd FloorAwWIing IsbtCampus
BHOPAL MUNICIPAL CORPORATION Bt 08.,1 it
Z0cd Floor AVVInG st Carngpuas Mobile 9893037123
Muml‘}";;tg,:;:‘_, 0320 Date: 2023-11-27 Time:13:25:44
Date: 2023-11-25 ) 2 = Time: 12:07:15 SALE
SALE PAID BY: CASH
MID - OB 7S 5:-"0 3IG3IA40008 TIHD 8O3 7 1 :,'» BEBEASEAMOUNT: Rs.5,000.00
BATCII INC: 1 e asip=t S =iyl SIGNATURENOTREQUIRED
'I\.xlr;"l:\,’()r)k RRN:332083642500 Mra. maniu

EBASEAMOUNT: =
WNECHITN AT U IIZ 10 INO T I2 1Lz
©o1 ()5 2O 20Cpax]
VERSIONNV-22.0.0
PAYMENTRECEIPT

FODOWOO QOoMiury Golony

=.2.,000.00

» Typro
l' ln-* '_‘-ub Type Construction and Daer
Mty Dezlivery
Soegraegatiorn/Collection/iDelivery
Viotation

SOt Fine Typoe

ZOone 15
VVanred &7
AdcicdAre s Uveskammancl naciar
ey et ZB1T1250G371S5188E 1200 /1//M

SRy = r <y Yy

| Frrinmt

VERSIONV-2.0.0
PAYMENTRECEIPT
Name Mre.manju
Fine Type SpotFine
Fine Sub Type Construction and Demaolition
wWasate Delivery

SpotFine Type SegregatiornvCollectionv/Dellvery

Violation
Zone 10
Ward 50
Addreas HN 17 lawarnagoer
T<nida 2311270766430 090E160003801

dRazorpcay

| Print |

Date- 25 Nov 2023

Date- 27 Nov 2023
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Press Release dated 28 Oct’2023:- Suspension of Building
Permission for not covering the under construction site

with Green Net

dated 27 Nov 2023

Press Release for imposing Spot Fines/ Penalties for Open
Dumping or placing Uncovered C&D Material in open areas
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Urgent Meeting conducted at Divisional Commissioner Office; Bhopal dated 20/11/2023 due to rising the Air Pollution in the City
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Minutes of the Meeting held on 20/11/2023, chaired by Divisional Commissioner to review the Status of Air Quality

Improvement
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The Bhopal Collector convened an urgent meeting on 21 Nov 2023 with the members of Petrol Pump Association and
instructed all the petrol pump owners to maintain a PUC checking outlet at their fuel stations.
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Bhopal Collector himself Inspected the arrangement of PUC Testing Centre on 22 Nov 2023 around the city. He also directed the Police,
Administration, Municipal officials, and MP Pollution Control Board (MPPCB) officials to checkthe Pollutionlevel of the vehicles and if

the vehicles are not having the PUC certificate, then a challan/Penalties upto 5000/ - will be imposed on them.
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Bhopal, Madhya Pradech, India

asdooh, India
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Regular ICE activity such as Public Awareness Drive to Promote Clean & Green Diwali organized on 10 Nov’23
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Significant Improvement/Current Status of the AQl level (BHOPAL CITY)
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Madhya Pradesh Pollution Control Board
Environment Surveillance Centre
Paryawaran Parisar, E-5, Arera Colony, Bhopal -462 016 (M.P.)
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1057 OFFICE OF T2/ COMISSIONER ~ Annexure R:2 (Celly:)

GWALIOR MUNICIPAL CORPORATION
Narayan Krishan Shejwalkar Bhawan, City Centre, Gwalior (M.P.)
No. GMC/PIU/ ‘ Date: 01/12/2023

v 10,

Commissioner

Urban Administration Development Department,
Palika Bhawan 6 no. Stop,

Shivaji Nagar, Bhopal, 462016

J?‘

Subject: NGT case no. 687/2023 for Air Quality I'mpro'vem‘ent Regarding NGT Compliance Report.

Ref: Your letter no. SBM/2023/19863 dated 29/11/2023 regarding NGT Compliance Report

This is in reference to the above-mentioned subject and reference, we herewith submitting the
compliance report for air quality improvement in reference to the NGT case no. 687/2023 for
¢+ presenting before principal bench Delhi during hearing on dated 05/12/2023.

Enclosed:
1. Compliance Report
2. Activity wise Utilization of grant/Interest received under NCAP & XVFC so far.

Cm
/“Fvalior Municipal Corporation

Commyssioner
Gwalior Municipal Corporation

CC: Regional Officer, Pollution Control Board, DD NagaT Gwalior.



Mahendra.Chauda
Stamp

Gaurvanvit Jain
Annexure R-2 (Colly.)
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Compliance Report against the order issued for the Case no.
687/2023 by the Hon’ble National Green Tribunal Principal
Bench, Delhi

Action Taken Report

Gwalior Municipal Corporation, Gwalior (M.P.)
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Status of Grant Received under NCAP and XVFC

(Total Grant Received\
(In Cr.)

\ 104.9

(Total Work Awarded\
(In Cr.)

92.58
J

4 Total Expenditure )
(In Cr.)

72.87
J

N

4 )

Total Grant Utilized
(In %)

Ll 6941

4 Work In Tendering\ 4 Work In Planning N
(In Cr.) (In Cr)
=l 06.77 05.61
\ / /

e GMC has received incentive grant in FY 2022-23 against the air quality improvement in the FY 2021-22

-~

Grant Details

~

Financial Scheme Amount Interest
Year (In Cr.) (In Cr.)
2019-20 NCAP 10
2020-21 NCAP 51
2021-22 XVFC 6.5
2.26

2021-22 XVF(_) 7.35

(Incentive)
2022-23 XVFC 20.25
2022-23 XVF(_) 7.54

(Incentive)

\_

/

e GMC has received incentive grant in FY 2023-24 against the air quality improvement in FY 2022-23
e Activity wise grant utilization is attached in annexure.
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Source Apportionment and Vehicular Emission Study

Pollution Control Board, Gwalior has Signed the MoU with IIT Kanpur to conduct source apportionment and
vehicular emission study within the municipal boundary of Gwalior.

The study has been completed by IIT Kanpur and submitted the preliminary report mentioning the sources of air
pollution. Final report is yet to be submitted.

The details of pollution sources are mentioned in the pie chart below;

PMz.s = 32 t/day

" | Domestic, 1084, 3%

C&D, 189, 0.59%

Brick Kiln, 1338, 4% |

__|Industrial DG Sets,
2, 0%

Industries, 338, 1% e N

“|Hotels, 522, 2%

Vehicle, 7101,...

|Hospitals, 1, 0.00%

MSW, 224, 1%

Road Dust, 21544,
67%

® Brick Kiln m C&D = Domestic
Industrial DG Sets ® Hotels ® Hospitals
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Weekly Action Report for Air Quality Improvement under 15th Finance

Commission
Week Date Activity Undertaken
GMC has organised internal meeting to take necessary measures with immediate effects for air quality
improvement within the city.
Dedicated ward level teams have appointed for the monitoring of waste burning, waste dumping, C&D
waste and construction activities within the respective wards and also issue challan for violation of SWM /
C&D waste rules.
Increased the frequency of water fogging machine in commercial & public areas.
Dedicated supervisors have been appointed for each sweeping/fogging machine for effective monitoring
of the activity.
A dedicated team has been appointed for effective monitoring of sweeping/fogging machine through GPS
Week: 1 | 01/11/2023 to 05/11/2023 enabled system.

Dedicated water tankers have been deployed for sprinkling of water on high dust generating roads.
Instructed to all the civil contractors to sprinkling of water at their construction site and cover with green
net.

Rs. 3000/- have been collected against the 01 nos. of challan issued for the violation of C&D waste rules.
Also, 02 nos. of construction sites have inspected for ensuring to cover the area with green net.

8nos. of water fogging machines have covered an average length of 240 kms./day during the week.
3nos. of road sweeping machines have covered an average length of 78 kms./day during the week.

18nos. of water tankers have deployed for sprinkling of water on road to suppress the dust on high dust
generating roads during the week.
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Week: 2

06/11/2023 to 12/11/2023

A meeting was held with all the concerned departments under the chairmanship of district collector and
reviewed action taken for air quality improvement.

District collector has formed a committee of the officials from different departments for on-field assessment.
Dedicated water fogging machine has been deployed at Maharaj Bada commercial area to suppress the
dust.

Traffic department has restricted the entry of public & commercial vehicles (Tempo, Loading Vehicles) to
prevent from traffic congestion.

PCB has notified the timing of burning crackers till 10 pm and use green crackers only.

PCB has inspected the cracker market at mela ground and took action against 13nos. of shops for selling
crackers without green labels.

Joint campaign of GMC, RTO and PCB has organised at different locations under the leadership of District
Collector for checking of vehicular emission.

Joint campaign of GMC and Administrative department have inspected major construction sites (Airport,
Underground Parking, Residential Buildings etc.) to ensure the site is covered with green net and issued
challans on builders.

8nos. of water fogging machines have covered an average length of 254 kms./day during the week.

3nos. of road sweeping machines have covered an average length of 81 kms./day during the week.
15n0s. of water tankers have deployed for sprinkling of water on road to suppress the dust on high dust
generating roads during the week.

Rs. 5.71 lacs have been collected against the 42 nos. of challan issued for the violation of C&D waste
rules. Also, 56 nos. of construction sites have inspected for ensuring to cover the area with green net.

Rs. 17,700/- have been collected against the 35 nos. of challan issued for waste burning/waste dumping
and other violation of SWM rules.
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Week: 3

13/11/2023 to 19/11/2023

Traffic department has increased the staff at Maharaj Bada for the betterment of the traffic and to restrict
the entry of public & commercial vehicles (Tempo, Loading Vehicles) effectively.

A dedicated team along with vehicles & machineries have been deployed for collection of Cow-dug and
transport it to the cowshed for making byproducts.

Redevelopment work of rotaries and traffic intersections points have started, and the work is under
progress.

8nos. of water fogging machines have covered an average length of 237 kms./day during the week.
3nos. of road sweeping machines have covered an average length of 75 kms./day during the week.
21nos. of water tankers have deployed for sprinkling of water on road to suppress the dust on high dust
generating roads during the week.

27 nos. of construction sites have inspected for ensuring to cover the area with green net.

Week: 4

20/11/2023 to 26/11/2023

A meeting of city level implementation committee was held under the chairmanship of Divisional
Commissioner to review the implementation status of Micro Action Plan for air quality improvement.

A meeting was held with the stakeholders under the chairmanship of Divisional Commissioner for
suggestion and necessary action to improve the air quality.

Dedicated water jetting machines have been deployed to remove the dust from the trees, footpath and
road median.

Construction of dust free road of Mahalgaon Pahadi and laying of paver blocks at chetak puri have been
started.

Additional staff have been deployed for effective Implementation & monitoring of the tasks executing for
air quality improvement.

8nos. of water fogging machines have covered an average length of 247 kms./day during the week.
3nos. of road sweeping machines have covered an average length of 82 kms./day during the week.
19nos. of water tankers have deployed for sprinkling of water on road to suppress the dust on high dust
generating roads during the week.

Rs.1.92 lacs have been collected against the 92 nos. of challan issued for the violation of C&D waste rules.
Also, 40 nos. of construction sites have inspected for ensuring to cover the area with green net.
Rs.18,650/- have been collected against the 44 nos. of challan issued for waste burning/waste dumping
and other violation of SWM rules.
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Air Quality Management Cell held Internal meeting to review of action taken for air quality improvement.
Construction of Eco-friendly Road (Gandhi Road) has been started and work in progress.

Laying of paver blocks is in progress around Roop singh stadium.

Laying of paver blocks at chetakpuri in under progress.

Awareness for air quality improvement through GMC’s social media platforms, Banners, Posters and
announcements.

e 8nos. of water fogging machines have covered an average length of 239 kms./day during the week.

¢ 3nos. of road sweeping machines have covered an average length of 75 kms./day during the week.

e 22nos. of water tankers have deployed for sprinkling of water on road to suppress the dust on high dust
generating roads during the week.

¢ Rs. 10,000/- have been collected against the 05 nos. of challan issued for the violation of C&D waste rules.
Also, 62 nos. of construction sites have inspected for ensuring to cover the area with green net.

¢ Rs. 4000/- have been collected against the 01 no. of challan issued for waste burning/waste dumping and
other violation of SWM rules.

Week: 5 | 27/11/2023 to 30/11/2023
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Annexures




XVFC

XVFC

XVFC

NCAP

XVFC

XVFC

NCAP

XVFC

XVFC

NCAP

XVFC

NCAP

XVFC

XVFC

C&D1.1

C&D1.2

CD2

CB1.1

CB4.2

DF2

PO1.3

PO1.3

RD1.2

RD1.3

RD1.3

RD1.4

RD1.4

RD1.5

To create multiple separate

space/zones to handle
C&D waste in the city and
specify waste collection
capacitv in TPD)
Frame and implement
policy for segregation of

construction and demolition

(C&D) waste and provide a
network of decentralized
C&D waste segregation

and collection sites across

the city.

Renewable Energy

CAAQMS

Infrastructure development
(Laboratory/ AQM Cell

Renewable Energy

Creation of public
awareness on pollution
source and control

measures
Creation of public

awareness on pollution
source and control

measures
End-to-end paving of roads

along with black-topping
and maintaining potholes
free roads

Regular cleaning of street
surfaces and spraying of
water to suppress dust.

Regular cleaning of street
surfaces and spraying of
water to suppress dust.

Remove road dust/silt
regularly by using
mechanical sweepers

Remove road dust/silt
regularly by using
mechanical sweepers

Introduce water fountain at
major traffic intersection

Development of C&D waste
Processing Facility along with
necessary infrastructure

Procured 2nos. 3DX Backhoe
loader , 4 Dumpers, and 2
nos. of Mini dumper for the

C&D waste collection &

Transportation from the city to

processing facility.

Installation of 400kW Solar
power Plant for the
Operationof C&D waste Plant
at Jalalour
2 nos. of CAAQMS installed
at DD Nagar and Maharaj
Bada by SPCB
Agency Appointed for
Transaction Advisory and
Technical Assistance for
NCAP
Installation of 400kW Solar
power Plant for the
Operationof CBG Plant at
Laltipara Cowshed

IEC/Awareness Campaign
activity done by MPPCB

IEC/Awareness Campaign
activity within the city

Procurement of 2 nos. of
Pothole repairing Machines

Procurement of 3 nos. of
water fogging machine

Procurement of 5 nos. of
water fogging machine

Procurement of 3 nos. of
Sweeping machine

Procurement of 5 nos. of
Road Sweeping machine

Construction of water fountain

34400000

21800000

19600000

24000000

15000000

20000000

5000000

5000000

19600000

15000000

24900000

30000000

44595000

20000000

117/213/3/P1U/13

117/213/3 8 (Plant)
117/213/3/P-4 117/213/3/P1U/25
(Infra)

117/21/3/3/P- 117/21/3/3/PIU/W

3 orkshop/1484
i 212’3’ 3P 117121/313/P1UI55
654/HOPCB/PUR/
F-497/2021
119/21/3/3  119/21/3/3/P1U/60
54/23/4/19
7120/3/19/worksho
p/945.946
7120/3/6 (Amount
15178820)
GEMC-
R 511687730904887
8/20/4/19/worksho
p/853
8/20/4119 1/21/4/19/worksho
/977
190/21/4/19/works
190/21/4/19 hop/1483

25/08/2022,
27/01/2023

21-01-2023

06-03-2023

29-12-2021

13-03-2023

28-07-2021

17-05-2022

26-11-2020
26-12-2021

45203

25382485

21834800

19573600

24000000

47100695

5000000

1500000

15000000

24905045

31319389

44595000

10400000

19382831

21834799

13269635

24000000

1357011

5000000

1500000

15000000

23668797

29478061

44595000

10400000

100.00

100.00

90.00

100.00

100.00

0.00

100.00

100.00

0.00

100.00

100.00

100.00

0.00

100.00

76.36

100.00

67.79

100.00

2.88

0.00

100.00

0.00

0.00

100.00

95.04

94.12

Done, Plant
Commissioned
and
Infrastructure
Develooned

Procured

Installed

Installed,
Operational

Oppointed

In Tendering

Activity Done
Activities
executing

through PRO
office

In Tendering

Procured

Procured

Procured

Machines will

. . be delivered till

9007

W A
)

h\
0.00

oAl

”~

dec. 20th

(Amount

Booked)
Through Park

Department
(Payment in
Process)



XVFC

XVFC

XVFC

XVFC

XVFC

XVFC

XVFC

NCAP

NCAP

NCAP

XVFC

XVFC

XVFC

XVFC

XVFC

XVFC

XVFC

XVFC

XVFC

XVFC

RD1.7

RD1.7

RD1.7

RD1.7

RD1.7

RD1.7

RD1.7

RD1.8

RD1.8

RD1.8

RD1.8

RD1.8

RD1.8

RD1.8

RD1.9

RD2.1

RD2.1

RD2.1

RD2.2

RD2.2

Identify road stretches with
high dust generation

Identify road stretches with
high dust generation

Identify road stretches with
high dust generation

Identify road stretches with
high dust generation

Identify road stretches with
high dust generation

Identify road stretches with
high dust generation

Identify road stretches with

high dust generation
Create Proper Pedestrian

Infrastructure
Create Proper Pedestrian

Infrastructure
Create Proper Pedestrian

Infrastructure
Create Proper Pedestrian

Infrastructure

Create Proper Pedestrian
Infrastructure

Create Proper Pedestrian
Infrastructure
Create Proper Pedestrian

Infrastructure
All the canals/nullah's side

roads should be brick lined.

Proper plantation also

carried out.
Greening of traffic

corridors, open areas,
gardens, community
places, schools and

housina societies
Greening of traffic

corridors, open areas,
gardens, community
places, schools and

housina societies
sreeriing ol udiic

corridors, open areas,
gardens, community
places, schools and
hAaiinima~a ~AaA RPN
Urban Greening with
vertical garden

Urban Greening with
vertical garden

Construction of Eco-Friendly
Road at Roop singh Stadium

Construction of Eco-Friendly
Road at RaceCorse Road

Construction of High Dust
Generation Road at Mahal
Gaon Pahadi

Construction of High Dust
Generation Road at

Chetakpuri (Paver Block)
Construction of CC road at

Bio-CNG Plant
Construction of CC road from

BSNL Head office to Patel

Naaar
Construction of CC Roads at

multiple locations
Laying of Interlocking Tiles at
East Constituency
Laying of Interlocking Tiles at
East Constituency
Laying of Interlocking Tiles at
East Constituency
Laying of Interlocking Tiles at
15-Gwalior Constituency

Laying of Interlocking Tiles at
East Constituency

Road Side Paving with
interlocking Tiles
Road Side Paving with
interlocking Tiles
Development of Vertical
Garden along the swarn rekha
river

Development of Green Area

Development of Green Area

Development of Green Area

Development of Urban Forest
at Old Bara Dumpsite Phase-
1]

Development of Urban Forest
at Old Bara Dumpsite Phase-I

14600000

20200000

27600000

10508223

18100000

28400000

309900000
17873031
8048464
78505

31800000

32300000

35900000
20800000

10000000

500000

600000

5700000

11900000

15400000

554/23/3/6

36/21/13/1

357/23/3/6

553/23/3/6

87/23/3/5

As per List
280/18/3/3
239/19/3/6
245/19/3/6

7/22/3/6

41/21/3/6

As per List

Forest
Department

Forest
Department

As per List

143/23/3/3

17/19/4/19

554/23/3/6/P1U/22
4

36/21/13/1/2

357/23/3/6/PI1U/14
7

553/23/3/6/P1U/23
0

87/23/3/5/P1U337

As per List

4013 to 15

588, dated
28/2/2022
4214, dated
22/12/2022
(revised)

As per List

As per List

143/23/3/3

17/19/4/19/SBM/2
8955-28960

25-08-2023

03-01-2023

10-07-2023

25-08-2023

06-10-2021

As per List

12-12-2022

28-02-2022

As per List

As per List

04-09-2023

28-09-2019

12785937

19984115

11401025

10508223

25001685

309966912

18216150

8048464

78505

31816721

32287297

35947448

480000

600000

5700000

11936635

15400000

8659292

2500000

5081335

309966912

18216150

8048464

78505

31772744

32274104

35947448

0

480000

600000

5700030

14178621

40.00

60.00

25.00

30.00

0.00

0.00

100.00

100.00

100.00

100.00

100.00

100.00

100.00

0.00

0.00

100.00

100.00

100.00

20.00

100.00

0.00 Work in

Progress
43.33 Work in
Progress
Work in
Progress
LY (Payment in
Process)
48.36 Work in
Progress
0.00 In Tendering
0.00 Work in
Progress
100.00 Work Done
100.00 Work Done
100.00 Work Done
100.00 Work Done
99.86 Work Done
99.96 Work Done
100.00 Work Done
0.00 In Planning
0.00 In Tendering
100.00 Work Done
100.00 Work Done
100.00 Work Done
4 .‘\\,.
000 l;/;/‘(;Jrk\m
AL gress
™ ~ Waork Done.
92.07 O&M period in
DAL

Proaress



XVFC RD22  UbanGreeningwith 00 ent of Green Area 18031000 18412212110 184122R2IM0PIUN 17 07 5003 18031000 4507750  70.00 25.00 ALl
vertical garden Progress
Development of Multi-layer ~ Construction of Multilevel 116/15/3/6/4401
XVFC  VE5.2 P . v ) 13518362 116/15/3/3 (Amount: 13518362 13518362 100.00 100.00 Work Done
parking Parking at Kampoo
39100000)
Steps for promoting battery .
XVFC ~VE6.4  operated vehicles like | rocured 12 nos. E-Vehicles 17200000 103/22/4/19 93/22ANNOMRIKS o7 04 2023 17200551 17200550  100.00  100.00  Work Done
- for Municipal Officials hop/93
Erickshaw/ECart
Steps for promoting battery Procured 21 nos of E-Tipper
XVFC  VE6.4  operated vehicles like for door-to-door waste 17600000 50/22/4/19  O0/22/4119Morksh 45 65 2023 16827540 0 80.00 0.00 Yetto be
- . op/162 delivered
Erickshaw/ECart collection
Steps for promoting battery
XVFC VEG6.4 operated vehicles like Procuremeent of E-Vehicle 0 0.00 0.00 In Planning
Erickshaw/ECart
XVFC ~ VEe.s Charging infrastructure for  Installation of 7nos. Of 20000000 32/22/6/4  32/22/6/4/Elec. 45107 18012611.5 0 30.00 0.00 Work in
E-vehicles Electric charging station Progress
XVEC VE6.5 Charging |nfrgstructure for Installation of Charging 20000000 0 0.00 0.00 In Planning
E-vehicles Infrastructure
Prepare plan for
improvement of Repair & Maintenance of road 74/19/3/3
XVFC  VE7.2 infrastructure for median at South Constituency 9500000 175/19/3/3 9483943 9483943 100.00 100.00 Work Done
decongestion of road
Prepare and implement . .
S W s e eyl ey e e G ST A 6 12000000 26/23/3/3 12000000 1000000  30.00 8.33 el
2 Zones Progress
NMT network
1046952585 925844138.5 728700344

»
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P PG, -ml%m (W)

Hree, R s, @ f-474006
HID/a RA1/227/2023 iR, fi®-09/11/2023

|| FriaTe-faawor 1|

e A fEea fiftua o9, 78 fwh gr aifae . 687/2023 7 Rie
03/11/2023 1 UIRG SY & GRueH # fAiE 10/11/2023 F T A e fRuré
TR foan ST 31 St SIS SR TR TR @1 AQl Index Very Poor URIT T 3
Hay H priargl ¥g i 07/11/2023 F ek drated A 3% H1 e v T
fore FAToR © e gees Jufd W@ -

1. Fergey, foTar — aiferay

2. g, TR uifers i, ey

3. o fasr 9, SR e, TR wifers Fm, @i

4. forem gRkae v

5. & ARG, 7Y, weuer FEvr aE

6. @l siftrat

7. # PR W, SUGE, THALUH. Wel, TR iferd fm, wanferaw
8. # ya Rigd, it @R, TR wifers e, aferar

64

(1) W & Jum $1 FRE &g admH o P8 g dn 1iea e 31 R areq
e ol m o6 T iR, e areflerd SR smgEd TR-FTH  Gae geeR @
e ¢ e o W |

(@TaTE! - SHTge, TR, e - 01 Raw)
(2) GHlen H T SRS YT T i TR-FT & SR Sirgdd W @ Sl @ 8
diea fomieR] & o o g Friard) awen gRfq &%)
(@Tdard) - amged, FR-Prerm, wegd - 01 Raw)
(3) @G0 YUY D AGUM B GANG @ HEA JRRAY R T o |
& ARG W AT @ O, e § e @i wid wen umd M w
YaR YR fdar o |
(@riard) serge e, TR P, SR - 15 Raw)
(4 TR ¥ g /fed ¥ 81 7o wgew A wum 3g FErER s @
W -
@). e ¥t 7ol & e A A amar fuffa e saR el
FNE W | HLHT B ST SuERT R @
(@). w@ wfal grr P i gRr W@ @ e 1 ar @ fieg
B @ PRAEl B WEN GET odUH @) GRER @ 99 G @
frmtomdi wast @t 9 e W TR Fan B FEAE F 9|

). TR & waw Fmir &g M arelt waw fmior W @ uRee @
faran s gfREm &y
(@rdard) e e, gfer fm od waft agfemii sftrerd)

(5) TR H 3y ¥ W warerd ge weel @ ey & foqw @ @vam @)
Friarel @ W |
(Frfard) @it e @ 79, wquer P o, st — 03 Raw)
(6) TR B ARG W AT B G 2 a9 T o e B AT o
1 X1 I, I arget B ST B9 W A G 98 |
(@rfard TR frm g e gfem, e Raw)
(7) TR & T& ANE U qeiR ¥ aEn S99 @ ger &g uRded
forr, 2fts gfers wd TR A g wgew eRfad @ o) gue o Al @
e, Wil afe @ wrfarer & W |
(@rdardt 2 gfer, TR P 7 oRaga R, T — 07 Raw)
© TR frm ¢ g, wguu fwm @ fm afinge @ emr wE
vt T & sty / aaiar @ ¢ wvarg o)
(@rfarét TR, s - 15 faw)

&

; IR ' fren-marfera @0
Q:ﬁﬁgamm_;: , Qﬁ;wﬁmm& (@rfardt v aiftr) /e Frles, TR R, serRRi - 03 Raw) e
10. X COPLIRE ¥el), TR

; . , TEeRR — R ;
1.9 U IRRAR, BRI W (@ e @ e g, TR ah A, (AT AR et e “”"”é‘mw-"éaaa
12. 41 vaA T, e R, TR e Fm, R Wmmmmﬁﬁaﬁzmmwm|
13-5ft e wwET, FEEE 1547 et I (rarel T e, w9, wqwor Pt e, s — 03 fRaw)
(@). TR # venfie WA GEART @ i SuanT fhar W |
(TR form, e fiaw)
% % der 2023,
2023. 3t
MoM of the Meeting held on 7/11/2023 chaired by District Collector 1.7

{
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HTATEy ITYE, TR urferasT Ay arfaw (9.9.)

IS/ /2023 ratfaae fa=ts. (0 / || s2023
1yrew 1)

TR uifdm B, e & ggwo Brdao P 3 Pergar g ma
o s e -
(1) IR FHaaer, Bren-afemr gru))
(2) R g, TR-Fm mferr @)
(3) e &9 uRas e, Ren-raifir (1w
(4) Swwd, gamE, @i @w)|
(5) &Ny e, ugwu Adsw 91, maiferar @01
(6) &= e, Ren-aferar @mw))
(7) Hem® AR Fgwe, ITR-Fim it @) |
(8) HArsd sifUel, Herged, AT R-Fm, @iy |y |
(9)  B.0./B.L, 7R frm, mifemr (w1

e <o ufafes f&Ai® 30/11/2023 9% @aR gue 9 W@ ugwul Haror
Teeft aa ¥ Srdard! @ ATRE S ud Yo ue § ufafts ufddes am

2/ Jad HIGW dabTd WHIE | TR ERT

Smgad Sfthars HAaeY
TR-frm, ey @) Rrem-raiforar @) frem-rarferar @rw.)
Order 2023,

Monitoring Committee Formed by District Collector to monitor the activity undertaken for Air Quality
Improvement
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Frfed IYE, QMR JHET, saierr (A.W.)

Fww 2031 /@R 2023 varferry, Rus 2001 1/2023

prfadl Raor

Fema oot vaw whow @ sffa vafee ewr o ofdefts arg gpreen A
gur ¥y vew @ wdl A witer ¥y Ruemm A A Yo Reis
20/11/2023 B ey, st fus Ry o e # wdmrgar arafea, ToRa
s, weraeeh, WEw UE, Ttz & wwrws @ dve g6 JufEfa oW e B
T Yo A Toaras A & Rreeffe wwesfed sufiea g

1. A & sfifvEre o, wdold, ofeer

2. ot serw Rie, oo, Rty

3. At o ww, oftw andlers, safere

4. At wf Rig, smge wow e, safer

5. & wiedw o, vleere veadt, i

6. st g snge, ddeh, = fEd, s

7 st o, . o, aefarer @, s R, st

s, s ame sme. Rig @R, it sfterd, wou weEer R @, safde
o, & vw. s, Shus, fen @R vd g e, saieRR
0. st e B sare, Rdftow #dor, wenfenleh, varferay

V1. st B, Tw. dve, Rren smoff R, sma R, s

V2.t w . TE. gk, e duew, Jutw R, st
13, . A o, de goffray, deedl, v

V4 s B B, sfrarer, v werd s, edarddid, safder
15, o ve @, afwar, cerdivasméaid, it

V6. At aifte e, wrfuem W@, wd fd, sofer

17, o waw Rive, e aifdhr, wehed, wr fow, sl
18. mmm,mm.mm.m

66
s md i aftwew, Riftus e, wd e A uoRer gme ol
v # 6872023 # uftw smdw Raiw 03112023 wd 1011172023 @

areerd g s, vtz o semen d o e @y ovhw safe o
w&hﬁaﬁﬂnﬁhﬂmmftﬂiﬁzonwondﬁmmna&m
2om 3 wriw # nf e, A, U, v P @ g e e @ oy
mammmmmmmaﬁmmam
anﬂunsnu’fumfbmmmmnmmsmﬂwwmm
mgﬁmmﬂftmmmuﬂmmmmmm
mmimmﬁ%gﬁiﬂmMM|ugvﬁnmnﬂmguymﬁ
Wﬁmmiﬁmﬁgﬁiwmnﬁmﬂmm&m
ardard T ot @ Rl seme e g R -
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oaﬁﬁm‘aﬂwaﬁimoamﬁmﬁmﬁauﬁmmhosmﬁcﬂm
mmmemgwammammaaamm
Mw@t-aﬁmﬂmﬂmzo:aimﬁuﬁaﬂlm
mummimmm&émmmwﬁmnm
fsar |

(et - wore R, verfera)
Mimmmusiﬁamamuﬁrammmgm
&ﬂwwnﬂﬁmmmhmﬁozmwﬂmﬁmm%nwmu
M.mwimmwwﬁmklﬁshsm.ﬁdﬂmm
mmaﬂmmmm«mmmaammammm
e ot @ Ry R o

(ot - s e, =)
mﬂa:—émqmwﬂmﬁmhimumh:mmﬁm
ammgwmmmmmmﬁmamm
w0 A P ord B oh R B R aw vmfter wer # dhgh e @ Few
Wﬁaﬁ%gnﬁmmah!ﬁmﬂmm|mmmﬁmmw§m
ﬁmwmmmmﬂmm?mmﬁmmmnmm
a7 s wis @ 2R o Iudw R o worn ) R g @ o Rige
it aws & e waete 3 aR amdea Rl omt g R e e

q e 2831 awfi) 2023 wfer, Reiw 2011112023
o -

1 o, s

2w, wfvm

3 W dum, wi

4, U anfers, vt

5. g w fw, s

6. o advow aftend, wné R, i

1. T s, degd, wfter

8. sfieim, dankg, sfm

0. T wvew sl i few witw, i
10, 7o wewew e, W, v

1. afife it s {ftwm), saftrr

12. il fmgs sfirerdl, e

13, &t afirerd, @, v, wer Reiser o, st

14, Hwnlta waww, @, v, wge e B, sl dam
15, Hfi e, et s R P, st
16, g, 3 Rt s fw fom, st

17, Foem 3 amff afterd, safe wow, @

16, wEWES, e @ o s e, i

19. W sfirerd, Fufow wwe, vt

20, WA T, I, i

21, T e aftdl, wfeem

22, wndt 3= finen fran, wferm

23, Jweers, i few e, sl

MoM of the Meeting held on 20/11/2023 chaired by Division Commissioner
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/ Device Name ¥/ Zone :1 Vehiclét Distand"Avg Sp("Max Sp v Max Sp;"Motiori' IdIeTiﬁ':StopTiit;StanA{t;End Ad{ v Start Time Y End Tin » | First Igt" Last Ign v |Geofer v Geofen v | Ignitior v lgn\mC\

TNATAX2506 2.9 19 38 15:0945 5H37M 9HSSM BHZIM
TNATAX2506 6.4 04 44 21:03:38 4H4OM 10H16M 9H2M
TNATAX2506 397 24 4403:03:14 §HI2M 8HIM TH3ITM
TNA1AX2506 311 18 4104:41:08 8HIM 11H55M IH4M
TNA1AX2506 474 2 5506:00:59 9H8M 14H50M OH1M
TNA1AX2506 L1 17 3821:23:09 IH13M 6H20M 8H26M
TNATAX2506 387 16 5005:19:53 8H4M 15H53M OH1M
TNATAX2506 5.9 18 48025111 SH4M BH34M 9HAOM
TNATAX2506 9 21 422010:26 3H1AM OH7M  20H3TM
TNATAX2506 7 22 54022737 4H25M 10H24M 3H50M
K total M

2023-11-20 00 2023-11-22023-11-21 2023 11-2
2023-11-21002023-11-2:2023-11-2:2023-11-2
2023-11-22 00 2023-11-2:2023-11-2.2023-11-2.
2023-11-23 00 2023-11-2:2023-11-2:2023-11-2
2023-11-24 00 2023-11-2: 2023-11-2:2023-11-2
2023-11-25002023-11-2:2023-11-2:2023-11-2
2023-11-26 0 2023-11-2 2023-11-212023-11-2
2023-11-27002023-11-2 2023-11-2 2023-11-2
2023-11-28 0 2023-11-212023-11-2 2023-11-21
2023-11-29 00 2023-11-2:2023-11-2: 2023-11-2

L R L R T R N T N -
[ e - N R )

Sweeping Machine in Public Area along with daily monitoring report

.
A\J
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3
BANAE B W &

£ GPS Map Camera

Gwalior, Madhya Pradesh, India

CH24, Vayu Nagar, Deen Dayal Nagar, Gwalior, Madhya Pradesh 474020, i, Gwalior, Madhya Pradesh, India
India ’ \ « 7658+FMX, Deen Dayal Nagar, Gwalior, Madhya Pradesh 474012, India
Lat 26.260241° : o Lat 26.268152°

Long 78.210766° e § & Long 78.216833°

26/11/23 10:35 AM GMT +05:30 ogl 20/11/23 10:36 AM GMT +05:30

) GPS Map Camera

YIeL WIITE Tfmﬂ'—r sl

store ari ! R
gy, | faes FHEERTR
iy v

R

fe]aryg “kaﬂ{‘ srafly w2l

¥ T

MPO7 GA-a71Y)

tsTaam

T e i .
e t-n,/ fFronse dGNICTT

2 SN gy | -y qrarEer =T TN
, TR - w o vl GRS .
i B 20 | i

B e T ST g,
L. 202830, .\ o 3y

LR I R I R
ST AT
TETER TIT/AT £33 i wm
wE 7

et PR A
A =T 7T

fEar waTT g AT

Water Fogging in Public Area along with daily monitoring report 11




Cleaning of Footpath and Commercial area Through Water Jetting Machine
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70
Photographic Evidence

Gwalior, Madhya Pradesh, India | Gwalior, Madhya Pradesh, India
76J8+MFP Rajmata Vijayaraje Scindia Terminal , Gwalior, Maharajpura,
Gwalior, Madhya Pradesh 474020, India

Lat 26.282502°

Long 78.216793°

08/11/23 03:22 PM GMT +05:30

Gwalior, Madhya Pradesh 474020, India
Lat 26.282502°

Long 78.216793°

08/11/23 03:21 PM GMT +05:30

? = z A o] ||
a GPS Map Camera 5 > $ J Q GPS Map Camera =
—

=

76J8+MFP Rajmata Vijayaraje Scindia Terminal , Gwalior, Maharajpura,

Joint Inspection of GMC, District Administration and PCB to Act on Airport Authority for violation of
environmental Laws.

~.
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Photographic Evidence

‘.‘:_\l -

Joint Inspection of District Administration and GMC at Major Construction Activities and took action for not
covering the the construction site with green net 7.\
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72
Photographic Evidence

7,

o Al i g ] L]

Vi)
r ﬁ [ nu»..-..,.-..ml
| | -

i

Taken Action on Contractor of Underground Multilevel parking for not covering the construction area and
volition of environmental laws
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73
Photographic Evidence

Trafae wower vd Ren aftwge, Ren sz Fowo

AT Ee-udiue/9-18/04/2023/116 saferar Rei®s 06/11/2023
11 SmReri

W w. orEe, YF QW e lae B WY WIS 3914/4040/2020/2/ M-2 Rais
31/10/2021, ey wafm =EEm @ E@ seE) H.728/2018 Y sfeeiue vd s
g & Tw@R Ud e @ o amw Reiw 2971072021 vd st wdm e arftraen,
st Fa B wwwr shu 76/2021@00E) & simia fu. wwie 11/2023GRSE) @ doh
o Rrew wemde o @ s 9 ol smw Rets 19/10/2023 F @ wfvfw wd
memmmsmmﬂ&mmmmﬁmmm
= B

mﬂaim2s.|o.zozzdwﬁlﬂzhﬂwmmﬁlaﬁwzoazﬁhm
miawanomammammammmamam«m 3w
Ar-1 3 aRfa smdeil B seew d saRer e @ -

1. e e vkt @ @ RersisreaRessRwasuEen R o w@e )

2. 3w e o I wr PR el vd od (@3 &Y verd) @ Iwer g uRvRe
@I

3. 125 ¥ftam ¥ aftrs @R dtaar w@ st @ Jueer gl it @
mmwmwmmmmmmmmm
yofe: wftrfea <@om

s. afrrr B siaete Erdie, Wb @, WERRe Ud en wrem d@em, Rele e,
wararer, e dwe ol oea OR &% g eid & (Silent Zone) Wiftw Reem orm B, @
100 #tez @ uRfr 3t werdt @ wermer yofe: wiwfra &em

6. ﬁ@%i&mﬁﬁ.wﬁ@wuﬁﬁﬂ!ﬁww@ﬁauﬁa.ooﬁﬁ
2 10.00 AF wm A wArd on wEHN) AX s.00 =AY A ud wd Af¥ 10.00 T B AW
@t st o gemer wRvEE @

7. fraws vd duad @ @ dom wz ved west k¥ 11.55em @ siufx 12.30am @R
o @ T o waer )

g— d-wrd Fgargs Including Mipkart, Amazone ctc. & Frww & wersilnfaeEcl o wa-
yofe: iR &9

A~

Order Copy of Firecrackers for Diwali
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Photographic Evidence

List shopkeepers on which the action has been taken by PCB for selling crackers without green labels.
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Photographic Evidence

HEAYSY T
foram Hoamr aur SN e AT
HATAY, HATA
FHID /E—7—6 /2016 / 14—3 wure, fa=e 16 w1 2017
ufa,
Forgex Ud Rrer gusistey
frog .— Qal § wua seE SWid HEA @YYl BT wa W Sare @
e 7 |
ded —  wuweE, qafarer et @ AAfPdTE %, F-12-37/2017/18-5
fa+ii® 15.05.2017

Rygiafa weffa AP @ gafaxor gren g arFa e
¥ f¥egmer & e &9 F Air (Prevention & control of Pollution) Act 1981
siaifa e ¥ waal QNS g vd T A v FoE SwRia Bud g9t
F Bl A S S B wfdfa far T @) R T wma ¥ wegef
ARy # Gy Y o @ e @) Ade @1 Sooiw B 9w w
afm /e @1 e gaue sgEr gataxor afgif afr 23 @
AifefrewE Ade agey Ffardt sifta Rer svsie o1 AuiRa fear T
2| Mfefrde= & ufy dom= 2

I WY A IR gyfarv, S W@ed ¢d ofid — Siwgell @) Sitaa
e gERaa A g AP sur nufAwar ¥ srfaE e B e

Eodl
(%:g:m'
=
AU AT

el — SRR
fsar wearr e By e

ST WA Rvarer AT TUT PR R Frer @R (7))

i AT /T /2022_52";: :'/;::;ﬁwnomp 9ov.In_Phone no- 0751-2467020 - é‘-‘ bq ey \

uia :"4‘ : /
HaW. VEEOT Riwor ovg e — NS

AT - BRI S " —— . e

Wﬁmmmtmﬁmﬁwmﬁa“‘ R
27.07.2022 ¥ wriard Razor @ areer wiadeEr Ao aad|
He T - STIFT T TAINTR HHBT 7arfem @7 GF dAiE 2288 IANHAT 01.08.2022

SIFATHER Waia o & seasr ¥ O 714r uiades @eengan &

FID TR TR TR o F wEw § wageI AQET foren sanadl &
FAD /AL A-TEATH/2119 TR Reiw 07.04.2022 § FENT Awew Ae RegEe ¥
FRMGER 02 THS A1 SHA FH HH YRS UT 2500/- F, 02 THs A H AP 05 TFs
¥ TH HAN IRT W 5000/-F TH 05 THS A HAF WP YRS W 15000/- & wA weAr F
e ¥ ST R o & ME ond Red v, ey waw F weed seuarErat a@
FAfE REET o SR §g dw Rear Tar ¥ R & aee G W F Soe E dET
ﬁﬁmmwmmwmrmmmmmamm-m
mwﬁﬂnﬂaaﬁ#ﬁv#m%wamwhmmmm

|eX wE g wl
Lo~

RAAT Tl a41 N RAERT
orar el (7F.9)

Order Copy of Stubble Burning

1080



Photographic Evidence
/ Tacoar ohers U ars dew AThaT {HT /4(37 M FAIH @Y(9179802707) A wra@e (9641405437
46 41 A AEFTT WY (9644405441)
ol i ol e s i Sk a7 38 . W Ta7 W (9644405438)
- . — ST [9844405401] L2, At aftew awforar (9425742151) P (9644405439)
2 | 1 a 2 TSiE HATHAT (9301542395) nﬁ 9644405404, g
5 s (9644405405) a9] o [ 90 s wf (3435343493 A AR @Y (9644405440)
2| 7 R : ‘—iv'ﬁﬁ—‘__'_csouwao s::::')' 50 49 s ) A 1A E (9644405449
7
2 O = poe L] ?gg:‘r(_m_mﬂ)__ 51 LL) [ At e GEeAl (9644405444)
N o 3 :'17'7 wHOT (9:«4»’:3:’ 52| 19 45 ——Mdﬁ)——
9 12 o 2 e
O A N g NN (S0SIER008), %———H (96444054033) 53 50 . A Targar a8 (9644405450)
[10] 36 (9644405436) 54 47 »ff TATE  (9907344575) M HeTST WL(9644405447)
11 | 6 A fawTe (9644405406) m T : W o TE(9644405428)
12| 2 B A yeTaAETH (9131455233) W_W__L__W 221 20
13 10 ﬂ?'mm«m tswu;’sum 56 | 51 A EWETE  (9644405451)
14 11 (9644405411 r— 05453
15| a 13 »fr I FA/AT (8827609373 27 dras araa (9644405413) 57 53 4%&%““ 5453)
116 | 14 MY waTE (9644405414) 58 52 Y (9644405452)
17 22 A S AT _(9644405412) 59 frsra (798741352 Al Taor(9644405454)
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Deployment of Ward level Team for Monitoring and Imposing Fines
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" & GPS Map Camera

=

Y 763V+9GF, Gwalior, Madhya Pradesh 474006, India ~O T :ﬁw’;t ¥ 66P4+7XM, iz arf, el RER, s99 TR, ARR, @ifemR, 9w qder
- Lat 26.253566° ¥ 474004, W=
¥ Long 78.244164° 4 : Lat 26.235916°

8 17/11/23 08:32 AM GMT +05:30 Long|78.20754°

17/11/23 09:11 PM GMT +05:30
e s bl s e S R S T < o ey fUte A L sy e SR

Manual Roadside/Street Sweeping and Cleaning
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Details of Fine imposed in the month of November for violation of SWM Rules
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65HF +9GQ, TGN, TG, TaTferdR, Heg 6T 474008, HRA

Latitude Longitude
26.22797251213342° 18.17375622689724°

| ocal 01:14:54 PM Altitude 215 Hiex
T ()7:44:54 AM AR, 10.11.2023

65GF+959, §aT TR, UHTR, TaTfeldR, Hed Uesr 474002, ¥Rd

‘@’ GPS Map

Latitude Longitude

20.22590863611549° 78.17292985506356°

Local 01:18:39 PM Altitude 216 Hiex
2 (7:48:39 AM ehar, 10.11.2023
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80
AIR QUALITY INDEX (AQI) OF NCAP CITIES OF

MADHYA PRADESH (CAAOMS Data)

(WITH PROMINENT POLLUTANT)

S.No. Date Bhopal Gwalior

1. 01/11/23 | POOR (227) (PM2.5) POOR (221) (PM2.5&03)

2. 02/11/23 %&B_ES%ATE (200) E?I\?;S()m)

3. 03/11/23 | POOR (211) (PM2.5) POOR (206) (O3&PM2.5)

4. 04/11/23 291\?;5()2‘ %) POOR (252) (O3&PM2.5)

5 05/11/23 | POOR (261) (PM2.5) POOR (270) (PM2.5)

6 06/11/23 |POOR (236) (PM2.5) POOR (286) (PM2.5&10)

7 07/11/23 %&gi})‘ATE (195) f 9@55(589)

T

9 09/11/23 ?f,&g%ATE (195) (Plg)l\?;s()zzz)

0| s BeREEOS oot

0 | 1/11/23 | MODERATE (163) MODERATE (169)
(PM2.5&10) (03,PM2.5&10)

12 12/11/23 | MODERATE (169) (PM10) ?gggﬁg}g 8)47)

13 13/11/23 | POOR (288) (PM2.5) POOR (291) (PM2.5)

14 14/11/23 | POOR (263) (PM2.5) POOR (282) (PM2.5)

15 15/11/23 | POOR (209) (PM2.5) POOR (288) (O3,PM2.5)

16 16/11/23 | POOR (259) (PM2.5) POOR (274) (O3,PM2.5)

17 17/11/23 | POOR (271) (PM2.5) POOR (295) (O3,PM2.5)

18 18/11/23 | VERY POOR (301) (PM2.5) E%OR (266) (PM10,PM2.5,

19 19/11/23 | VERY POOR (317) (PM2.5) | POOR (232) (PM10,PM2.5)

20 20/11/23 | POOR (269) (PM2.5) ffmq%,éﬁg)s, 03

21 21/11/23 | POOR (266) (PM2.5) 5191\51)11({)(1)21\3112) <03

22 22/11/23 | POOR (291) (PM2.5) POOR (263) (PM2.5,03)

23 23/11/23 | POOR (227) (PM2.5) 2;%}; 5[,) ggR (306)

24 24/11/23 | POOR (269) (PM2.5) ?Qf\}g 51’)191\(/1)%301)

25 25/11/23 | POOR (254) (PM2.5) F[?l\?l%’([,zl\g). <03)

26 26/11/23 | POOR (240) (PM2.5) F[f)l\z)l%([?;/‘é) 5

27 27/11/23 | POOR (212) (PM2.5) 51?1\?1%,(1)213172). 5

2 1 ?;1;)71;(1;1;221:3 IIZ/II\SI)ZI?éE)RATE (198) (PMI0.

| | Jop T 0

30 30/11/23 | MODERATE (151)(PM2.5) | | OOR (208)

(PM2.5)

Annexure R-3
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Q1
@O
31 | 01/12/23 | MODERATE (106)(PM2.5) (S}’}]\T[llsg)ACTORY ©3)
32 | 02/12/23 | SATISFACTORY MODERATE (166)
(88) (PM2.5) (PM10,PM2.5)
33

03/12/23

MODERATE (140)(PM2.5)

POOR (236)(PM2.5)
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